z | TEM NO 34 REG STRAR COURT. 2 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR M K HANJURA

Petition(s) for Special Leave to Appeal (O No(s) . 32098/ 2013

UPSC Petitioner(s)
VERSUS

AJI T KUVAR SI NGH & ORS Respondent ( s)

(with interimrelief and office report)

Date : 10/08/ 2015 This petition was called on for hearing today.

For Petitioner(s) Ms. Ni ki ta Shrivastava, adv.
Ms. Binu Tanta, Adv.

For Respondent (s)
M . Kaushal Yadav, Adv.

M . Pi yush Dwi vedi, adv.
M. Shrish Kunmar M sra, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

The r espondent Nos. 1 & 3 have al r eady filed t he cou
nt er
affidavit as gets revealed fromthe perusal of the office report.
Service of notice is conplete on the respondent No.2, but no one
has entered appearance on his behalf. Viewed thus, the matter shall
be processed for listing before the Hon’ble Court on its own turn.

Signature Not Verified

(M K HANJURA)
Digitally signed by
Sushma Kunmari Baj aj
Date: 2015.08. 11

15:44:59 TLT
Reason: Regi strar
SB
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